BEFORE THE CENTRAL ADFINISTRATIVE TRISUNAL
MUMBAT BENCH, MUMBAI

DA.NOs, 716/94 & 721/94

Thuyrs s the 26th day of Auqust,199

CORAM : Hon'ble Shri D.SeB8aueja, Member (A)
Hon'ble Shri A.M.Sivadas, Member (J)

1. Gautam Sakharam Kharat, }
Working as Regular Mazdoor
in the HQ Southern Command,
R.D.Mission Branch, Pune. (UA.716/94)

2 Jagannath Baburao Jadhav

Working as Regular Mazdoor
in the HQ Southern Command
A .D.Mission Branch, Pune, (UA.721/94)

By Advocate Shri H.Y.Deo | ess Applicants

v/s,

1« Union of India through
The Secratary,
Ministry of Defence,
Raksha Bhavan,

New Delhi,

2. The Administrative Ufflcer,
0.C.Details, HQ Southern
Command, Pune,

3. The General Commanding in Chief
HQ Southern Command, -

Pune, «eo FRespondents

By Advocate Shri Ravi Shetty
for Shri Re.K. Shetty

0 R DE R (ORAL)

(Per: Shri D.S5.Baueja, Member (A)

These applications have been filed for

, Set &siding the orders datad 18,10,1993 and 6,11,1993
: hrough which the respondents had deducted payment

of salary for a period of 36 days.h
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2, The respondents have filed the

Y.

written statement, No rejoindsr for the same

e
N
.o
o .

has been filed by the applicants,

3. Heard Shri H.Y.Dso, learned counsel
for the applicants and Shri Rayi Shetty for Shri

R.Ke.Shetty, learned counsel for the respondents,

4, The counsel for the applicants makes
a statement that the deduction of payment of

36 days which was done from the monthly salary

R NI I,

of the applicants has been since paid back td
the applicants. In view of this, the grisvance
of the applicants no longer survives, The counssl

for the applicants, however, made a submission that

he is entitled for payment of interest for delay in

-

payment of about one year. We find from the reliefs o

prayed for that no euch‘requast for payment of

(/gﬁ(ﬁ&&zfgst has beesn made.

Se In the result of the above, the OAs,'stand
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disqpsed of with no order as to costs, o é
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